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07.08.2017 — C.P. No. 126 / KB / 2017 Tractors India Ltd. —Versus- P.K. Ores
Pvt. Ltd.

ORDER

Ld. Lawyers on behalf of the Petitioner is present and respondent is

absent.

The petitioner is asked to intimate the respondent.

Fixed on 09.08. 2017.

(MANORAMA KUMARI)
MEMBER (J)



